titute the Sswatantrata Senani Samman Samiti.

To cons

run Chaudhary, MLA: will the Minister of State for sainik and Ardh

120. Sh. Va
reasons for not constituting the

Sainik Welfare be pleased to state the

swatantrata Senani Samman Samiti in the State?.

Answer:

Shri Manohar Lal, Chief Minister, Haryana.

Sir,

Only a freedom fighter is to be appointed as Chairman, Swatantratd

d, there are only 6 (Six) freedom

Senani Samman Samiti. As per available recor

fighters alive and all are around 100 years of age. In view of this, no request

has been received from any freedom fighter for appointment as Chairman. Due

to this, Swatantrata Senani Samman Samiti has not been constituted.
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